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File Na. lo/os/zuw-ncnmmWWm NATIONAL (,(LVIPANYLAW TRIBUNAL

f w m mum elem:
b“ Flool ulneka,

C00 Complex, Ludhi Road,
aé Heal/New Delhlr lllmm
lem/ Damllm‘ Apnl ZU19

ORDER
ln exercise of Kh: powcls conferred under when 419 nl lhe rnmphmee Ad, 2013, lhe

llon‘hle Pzesldcm, [\CLl hereby re-mnemmee lhe lbllowng Bench 4| .l pm I'm the purpose of
exemslng and discharging the 'l‘nbunhl's powen and filncllum‘ The NFLT Jaipur bench shall m
nn4.4.201‘7(1hu[sda' Atj .2019(Frida))al10:304.M'

N LT Bench aIJaluur
Dr Deepli Mukesh. Member (Judicial)

lllls bench shnll sll nl NCLl' Jaipur on C\Cf)4 Ihursda). null Frldzly llll lurlher nnlers

This issuesml lhe approval ochn’blc preeldenh No. l.

Telephone: 24363451

1 £5.10 llon’blc Prosidcm.National Compan} Law lribunal, NC“ Delhi
2. Hon 'hle Members, National Compun) an mhunhl.
3. Officer: nrNallonhl Company Law Tnbunal. Principal Bench, New Delhi/Kulkam/Mumbaj

Chennai/Amhedehad,Allahabad Bengalum’Chnndlgmh Guuahatflbdembad/Jaipur Cuttak.
4. PS to Jolnl Secrclxl). (Sh. Gyaucshwal Kllmar Singh) Minlsny offoxporale Afl‘alrs. New

Delhl
5. mm web sue Notice Board.
a The Inmlulc nffhanered Accountants l)flndlu_ ITO. New Delhi
7, ThuV lnsululc 0| Campany Secreidrie: nl’lndln, I , Home 22. Inslllnuonal Areal I odhi
Roach“ Delhi , Iloool,

8 ill: lnslilulc of Cost Accoumams oflndia. CMA Bham an. 3 Inslimuonal Area, Lodhi Road.
New Delhi-110003

9 Colpomle Lax» Ad ser,1§8.BasamLuclch-‘alamRoad New Delhi-110057
IO Taxman Allied Sen’ice~lld, 5932, Nev. Roiuak Road Delhi
11 The All India keponel 1M. Lm.. 31-1). 'B' Block, Delhi ng11 Colin, New Delhi
12. Bar Council, NC“ Dclhi'Vlumbm Knlkmu


